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SHRI P. RAMACHANDRAN: Sir,
with regard to four schemes that I 
have already mentioned, all those 
schemes have already been sanctioned 
and th«re is no scheme pending. With 
regard to special concession to adi- 
vasis and harijans, already in the 
norms prescribed by the REC, there 
is a relaxation with regard to interest 
and also the quantum of assistance 
that is being given to all these areas, 
backward areas.
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MR, SPEAKER; That does not arise 
out of this question. It goes out of 
the question. If you have a informa­
tion you can give. I have no objec­
tion if you give any information.

SHRI P. RAMACHANDRAN: I do
not have information at this time.

MR. SPEAKER; He require* a 
notice.

Rise in price of paver

•791. SHRl G. S. REDDI: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether paper prices are con­
tinuing to rise despite his warning to 
the mills; and

(b) if so, whether he proposes to 
take over all the mills output and 
distribute it at reasonable price?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a> 
Certain paper mills had announced 
price increases tor some varieties o f 
paper in January, 1978. It is reported 
that most of the other mills wfclctf 
had refrained from effecting similar 
price increases earlier have also 
decided to follow suit.

(b) At present, only white printing 
paper supplied at the concesional rate 
of Rs. 2750 per tonne is being distri­
buted to the educational sector and 
the DGS&D, and there is no proposal 
to take over the entire output of the 
Paper Industry. Steps have however 
been taken to increase the production 
of common varieties of writing and 
printing papers through 'The Paper 
(Regulation of Production) Order, 
1978” and the question of further 
regulatory measures and the necessity 
of imports would be considered after 
watching the results.

SHRI G. S. REDDI: Will the hon. 
Minister tell us as to what steps are 
being taken to see that price rise 
does not take place? Those paper 
mills which did not raise the price 
earlier have now begun to raise the 
price. I want to know what steps are 
being contemplated to stop this kind 
of an increase.

SHRI GEORGE FERNANDES: 
There is no statutory control on 
paper prices. The only control, which 
also has been through an understand­
ing with the paper mills that we 
have, is to make available white 
printing paper, and this also to the 
educational institutions and as o f now 
to the DGSfcD. This paper is mads 
available at Rs. 2,750 per tonne. In 
the case of rest of the paper, the price 
invariably has been fluctuating over 
the years, declined at a certain point 
of time and has gone up recently. 
We have, in order to see that those 
sections, to whom paper at Rs. 2,750 
per tonne is to be made available—
primarily the educational sector—get 
it, taken steps to see that, under the 
new order that has been issued in 
March this year, adequate quantities 
of paper are produced and made
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available to the educational institu­
tions.

■ '$*
So far as the general price increase 

is concerned, we are discussing this 
question with the paper mill-owners, 
and I hope that it will be possible for 
us to see that the prices are brought 
down. We have also uggested that, 
if necessary, we shall import paper to 
see that ihe overall needs are met.

SHRI G. S. REDDI: What ar£ those 
mills and what are the qualities of 
paper wherein the price increase has 
occurred?

SHRI GEORGE FERNANDES: As
I have said, except white printing 
paper that is made available to the 
educational sector, all aither paper is 
without any statutory control on 
prices; therefore, prices keep varying 
off and on.
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SHRIMATI PARVATHI KRISH- 
NAN: In view of the importance ot 
keeping the price of paper down, if  
we are to fulfil our educational 
schemes and guarantee that students 
get books and paper at reasonable 
prices, I would like to know whether 
the Minister has any plans for ex­
panding the public sector in the paper 
producing industry, whereby he would 
toe able to guarantee that price* 
would be kept at a lower level which 
would be commensurate with the 
needs o f the country today.

SHRI GEORGE FERNANDES: As
of now, hardly one per cent at the 
paper is produced in the Central 
public sector, and another five per 
cent is produced in the State sector. 
The projects that w« Just now have 
in hand, including the Nawgong  ̂
Cachar, and Nagaland projects, when 
completed in the next three years or 
so, will raise the public sector con­
tribution to 19 per cent from the 
present 6 per cent, and we shall see 
that this sector is expanded.

SHRIMATI PARVATHI KRISH- 
NAN: Will you increase it further?

SHRI GEORGE FERNANDES: Yes. 
we are moving in the direction of 
expanding it, so far as paper is con­
cerned.
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:RepeaJ 01 MISA

'~792.--SHRI KANWAR LAL GUP-
:TA: Wtill the Minister of HOME
<AFFAIRS .be pleased .to _state:

_ (a) whether MISA will be repealed
-.during the current session of Parlia-
:ment;

(b) whether Government have ad-
'vise.d Madhya Pradesh, Jammu and
.Kashmir and other States .to repeal the
MISA and Preventive Detention;

(cf if so, the reaction af the con-
c~rned state Governments; and

(d) _ the details of replies received
by Government frolIL the concerned
.States?

~1!t:!';:~y ("'1) :q~1Jf f~~) : (OF)
~~ OF[-~r\if OFf~rfqr~ OFf~~f If'lTmT

.if; f'f~trrr if; fsr -J: ~OF fera- 'TOFillIT OF~'fT

,mfln1 ~ I

, "

•




